PROFORMA FOR DECLARATION OF ASSETS

(As On 31.03.2012)
Name of Officer (In Full) ASHISH PATHAK
Date of Birth 27-06-1974
Present post held : DEPUTY SECRETARY, C.G.STATE LEGAL SERVICES AUTHORITY, BILSPUR
Immovable Property
Name of District, Name and details of Property If not in own name. state in whose name How acquired? Whether by
Sub-Division. held and purchase lease mortgage,
Taluka and Village his/her relationship to the Govt.Servant inheritance. gift or otherwise with
in which property is situated details of persons from whom
acquired
Housing and other Buildings Land
1 2 3 4 5
Rama Life City
House/Plot No. C-56. Residential House Nil My Own Name Purchase by Housing Loan
Survey No. 286/1.Mauja Sakri. (Under construction) through S.B.1. Lormi Branch
P.H.No0.26(New 31) Purchase price T 17.40.000.00 on
R.N.M. Sakri. Land sizc 1286 Sq.ft. August.2010
"Tehsil-Takhatpur. Built up arca 1527 Sq.f.
District-BILASPUR

Movable Property (Valued Above 25,000/ — of Rs.)

Name of Articles
|

Motor Car — Maruti Alto LXI Model June, 2006, Registration No. MP 20 CA 1429

Jewellery (Lump Sum)

Jewellery (Worth Rs.)
I-  Golden Chain and Ring total wait 25 gm. Total worth 275,000 approx.
2-  Golden Jewellery total wait 100 gim. Total worth 3,00.000 approx. Jointure (Stridhan) of wife Smt. Sandhya Pathak, holding since 2000.

Shares/Debentures
Name of Issuing Company Nos. of Shares/Bond
1 2
NIL NIL




Life Insurance Policy & Others

Name of Issuing Company Amount
] 2
I- Life [nsurance Corporation of India. (i) Jeevan Anand Policy No. 373492849-53(05 Nos.)

(Assured sum 2 1,.20.000 each policy) Half yearly premium 214.914.00

(ii) New Bima Gold Policy No. 301034830

(Assured sum % 5,00.000) Annual premium 219,290.00

(iii) Jeevan Saral Policy No. 385831868

(Assured sum 2 5,00.000) Annual premium 324.,020.00

(iv) LIC Money Plus (ULIP) (Single Premium¥10,000.00) (Assured sum Z 15.000)

2- Reliance Life Insurance

(i) Reliance Cash Flow Plan Policy No. 11075398

(Assured sum T 1.00.000) Annual premium 29,145.00

3-HDFC Standard life
(Daughter- Ananya Pathak. Through Natural Guardian) (i) HDCF Unit Linked Young Star Policy No. 11466043

(Assured sum 2 1,00,000) Annual premium 210,000.00

Bank Deposits/Securities & Investments

Name of Bank City Amount
1 2 3
Initial invested Maturity amount
1) Fixed Deposites :
Own name
(i) Term 26-08-2012 to 26-08-2013 State Bank Of India Loormi Branch Bilaspur Z1.09.576.00 Z1.17.000 approx.
(i) STD-MOD-GEN-PUB IND 1Y3549D
(Term 06-11-2012 to 06-11-2013) State Bank Of India Lormi Branch Bilaspur 22.00,000.00 22.17.550.00
Wife-Smt. Sandhya Pathak
(iit) Term 04-10-2012 to 04-10-2013 Lormi Branch Bilaspur 21.09.576.00 Z1.17.000 approx.

R . State Bank Of Indis
Daughter’s name - Ananya Pathak (Minor ate Ban ndra

Natural Guardian operation by father)
amount given by her grand father Uco Bank

(iv) Term 10-08-2009 to 10-08-2014 Uco Bank Vehicle Factory Branch Jabalpur %1.00.,000.00 %1.44,995.00
(v) Term 10-08-2009 to 10-08-2014 Vehicle Factory Branch Jabalpur 22.00.000.00 %2.89.990.00
2) Savings Bank A/CS(At present amount)
(1) Own name (i) SBI Lormi Branch Bilaspur T 84.212.00
(ii) SBI(RD A/c.) Lormi Branch Bilaspur % 50.000.00
(ii) Uco Bank Vehicle Factory Branch Jabalpur T 6.156.00
(i1) Wife-Smt, Sandhya Pathak State Bank Of India Lormi Branch Bilaspur Z 63.405.00
3) PPl State Bank Of India Main Branch, Jabalpur M.P. 253,734.00
4) GPF/CPS NSDL-CRA Mumbai 24.55.209.80
5)NSS Nil . Nil Nil




6) Others Term
1- Bond:
Infrastructure Development Finance Company  Lid. 04 Nos. (25.000 each) 10 Years
(Initial Invested Value)
2- Mutual Fund (SIP) :-
(i) Birla Sun life Gold fund (Z 1000 P.M.) Current Market Value 210.001.39
) Sundram Select Mid Cap Regular Plan Growth (2 1000 P.M.) | Current Market Value 210,001.39
(i) 13-Kotak 50 Equity Scheme Growth(Z 1000 P.M.) 86 unit Current Market Value T 110.062 per unit
3-SBI Life- Unit Plus Il Pension Option 1Pension Plan. 325.000.00
(Single Premium) 16 Years
4- Reliance Money Guarantee Plan Policy No. 11075328 Current Market Value 345.000.00
Annual premium 2 10.000.00 (Non Opecrative)
1 In case where it is not possible to assess the value accurately the approximate value in relation to present condition may be indicated

Note :- The expected declaration of assets is subject to Provisions of C.G. Civil Services (Conduct) Rules 1965.
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